
ITEM NO.59               COURT NO.11               SECTION III-A

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Miscellaneous Application No. 825/2023 in C.A. No. 9322/2022

(Arising out of impugned final judgment and order dated 15-12-2022
in C.A. No. No. 9322/2022 passed by the Supreme Court of India)

GOHAR MOHAMMAD                                        Petitioner(s)

VERSUS

UTTAR PRADESH STATE ROAD TRANSPORT CORPORATION & ORS. Respondent(s)

(FOR  ADMISSION  and  IA  No.61453/2023-EXTENSION  OF  TIME  and  IA
No.96558/2023-EXEMPTION FROM FILING PAPER BOOKS)
 
WITH

MA 1943/2023 in C.A. No. 9322/2022 (III-A)
(FOR  ADMISSION  and  IA  No.162176/2023-EXTENSION  OF  TIME  and  IA
No.163310/2023-EXTENSION OF TIME)
 
Date : 04-12-2023 These matters were called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE J.K. MAHESHWARI
         HON'BLE MR. JUSTICE K.V. VISWANATHAN

Amicus Curiae Mr. J. R. Midha, Sr. Adv.
Mr. Sumit Chander, Adv.
Ms. Samapika Biswal, Adv.

Mr. Hritik Sejwal, Adv.
Ms. Mahak Dua, Adv.
Ms. Nidhisha Garg, Adv.
Mr. Gurdeep Chauhan, Adv.

For Petitioner(s)
                   Mrs. Prachi Mishra, A.A.G.
                   Mr. Mahesh Kumar, Adv.
                   Mr. Nishakant Pandey, Adv.
                   Mr. Dipesh Singhal, Adv.
                   Ms. Rebecca Mishra, Adv.
                   VMZ Chambers, AOR
                   
                   Mr. C. K. Sasi, AOR
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                   Ms. Meena K Poulose, Adv.
                   
For Respondent(s) 
                   Ms. Garima Prshad, Sr. Adv.
                   Mr. Nishit Agrawal, AOR
                   Mr. Shadab Khan, Adv.
                   Ms. Kanishka Mittal, Adv.
                   Ms. Vanya Agrawal, Adv.
                   
                   Mr. Siddharth A Mehta, Adv.
                   Mr. Sameer Abhyankar, AOR
                   
                   Ms. Sakshi Kakkar, AOR

                   Mr. Vivek Gupta, AOR
                   
                   Mr. Nikhil Goel, AOR
                   Ms. Naveen Goel, Adv.
                   Mr. Adithya  Koshy Roy, Adv.
                   Ms. Siddhi Gupta, Adv.
                                      
                   Ms. Garima Prasad, Sr. A.A.G.
                   Mr. Pradeep Misra, AOR
                   Mr. Daleep Dhyani, Adv.
                   Ms. Poonam Anand, Adv.
                   Mr. Suraj Singh, Adv.
                   Mr. Manoj Kumar Sharma, Adv.
                   
                   Mr. Divyakant Lahoti, AOR

Ms. Prareena Bisht, Adv.
Ms. Mudhur Jhavar, Adv.
Ms. Garima Verma, Adv.

                   
                   Mr. K M Nataraj, A.S.G.
                   Mr. Gurmeet Singh Makker, AOR

Mr. Sarad Kr. Singhania, Adv.
                   Mr. Sharath Nambiar, Adv.
                   Ms. Indira Bhakar, Adv.
                   Mr. Vinayak Sharma, Adv.
                   Mr. S K Singhania, Adv.
                   Mr. Ishaan Sharma, Adv.

Mr. M. K. Maroria, Adv.
                   
                   Mr. R. Nedumaran, AOR
                   Mr. Shreekant Neelappa Terdal, AOR
                   
                   Mr. Sandeep Sudhakar Deshmukh, AOR
                   Mr. Nishant Sharma, Adv.
                   Mr. Swapnil Anil Walde, Adv.
                                      
                   Mr. Gautam Narayan, AOR
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                   Mr. Gautam Narayan, Adv.
                   Ms. Asmita Singh, Adv.
                   Mr. Harshit Goel, Adv.
                   Mr. Sujay Jain, Adv.
                   Mr. K.v. Vibu Prasad, Adv.
                   
                   Ms. Samapika Biswal, AOR
                   
                   Ms. K. Enatoli Sema, AOR
                   Ms. Limayinla Jamir, Adv.
                   Mr. Amit Kumar Singh, Adv.
                   Ms. Chubalemla Chang, Adv.
                   Mr. Prang Newmai, Adv.
                   
                   
                   Mr. Aravindh S., AOR
                   Mr. A.lakshminarayanan, Adv.
                   Mr. Abbas, Adv.
                                      
                   Mr. K.M. Natraj, A.S.G.
                   Mr. Mukesh Kumar Maroria, AOR
                   Mr. Sharath Nambiar, Adv.
                   Mrs. Indira Bhakar, Adv.
                   Mr. Vinayak Sharma, Adv.
                   Mr. S.k. Singhania, Adv.
                   Mr. Ishaan Sharma, Adv.
                   Mr. Shaswat Parihar, Adv.
                   Mrs. Mrinal Elkar Mazumdar, Adv.
                   Mr. Krishan Kant Dubey, Adv.
                   Mr. Apoorav Kurup, Adv.
                   Mr. Harish Pandey, Adv.
                   Mr. B.K. Satija, Adv.
                                      
                   Ms. Kavita Jha, AOR
                   Mr. Rajeev Kumar Jha, Adv.
                   Mr. Aditeya Bali, Adv.
                  
                   Mr. Pukhrambam Ramesh Kumar, AOR
                   Mr. Karun Sharma, Adv.
                   Ms. Rajkumari Divyasana, Adv.
                                      
                   Ms. Namita Choudhary, AOR
                   Mr. Vikas Negi, Adv.
                   Ms. Srishti Choudhary, Adv.
                                      
                   Mr. Ahantham Henry, Adv.
                   Mr. Ahantham Rohen Singh, Adv.
                   Mr. Mohan Singh, Adv.
                   Mr. Kumar Mihir, AOR
                                      
                   Mr. P. I. Jose, AOR
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                   Mr. Ravi Sagar, Adv.
                   Mr. Remish, Adv.
                                      
                   Mr. Mahesh Kumar, Adv.
                   Mr. Aman Preet Singh Rahi, Adv.
                   Mr. Nikhilesh Kumar, Adv.
                   Ms. Jyoti Kumari, Adv.
                   Ms. Devika Khanna, Adv.
                   Mrs. V D Khanna, Adv.
                   Mr. Vmz Chambers, AOR
                                      
                   Mr. V. K. Biju, AOR
                   Mrs. Ria Sachthey, Adv.
                   Mr. Chetanya Singh, Adv.
                   Mr. Aniruddha Purushotham, Adv.
                   Mr. Shaji George, Adv.
                   Ms. Vijay Lakshmi, Adv.
                                      
                   Mr. Abhishek Nanda, Adv.
                   Mr. Sandeep Gupta, AOR
                   Mrs. Kanchan Gupta, Adv.
                   Ms. Parul Tomer, Adv.
                   Ms. Yashika Singh, Adv.
                                      
                   M/S. J S Wad And Co, AOR
                   Mr. Ashish Wad, Adv.
                   Mrs. Tamali Wad, Adv.
                   Mr. Ajeyo Sharma, Adv.
                   Ms. Kirti Sharma, Adv.
                                      
                   Mr. Raghavendra S. Srivatsa, AOR
                   Mr. Venkita Subramoniam T.r, Adv.
                   Mr. Likhi Chand Bonsle, Adv.
                   Ms. Komal Mundhra, Adv.
                   Mr. Anagha N Sharma, Adv.
                                      
                   Mr. Amit Anand Tiwari, A.A.G.
                   Mr. Sabarish Subramanian, AOR
                   Ms. Devyani Gupta, Adv.
                   Mr. Vishnu Unnikrishnan, Adv.
                   Mr. C Kranthi Kumar, Adv.
                   Mr. Naman Dwivedi, Adv.
                   Mr. Danish Saifi, Adv.
                   Ms. Tanvi Anand, Adv.
                   Ms. V Keerthana, Adv.
                                      
                   Ms. Archana Pathak Dave, AOR
                   Mr. Kumar Prashant, Adv.
                   Mr. Avnish Dave, Adv.
                   Mr. Parmod Kumar Vishnoi, Adv.
                   Mr. Shashwat Nath, Adv.
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                   Mr. Sahil Tagotra, AOR
                   Ms. Abhivyakti Banerjee, Adv.
                   Ms. Sakshi Garg, Adv.
                   Mr. Gajendra Singh Negi, Adv.
                   
                   Ms. Uttara Babbar, AOR
                   
                   Mr. Sri Harsha Peechara, Adv.
                   Mr. Duvvuri Subrahmanya Bhanu, Adv.
                   Ms. Pallavi, Adv.
                   Ms. Kriti Sinha, Adv.
                   Mr. Akshat Kulshreshtha, Adv.
                   Mr. Rajiv Kumar Choudhry, AOR
                   
                   
                   Mr. Shovan  Mishra, AOR
                   Ms. Bipasa Tripathy, Adv.
                                      
                   Mr. Varinder Kumar Sharma, AOR
                   Ms. Parul Sharma, Adv.
                   Mr. Shantanu Sharna, Adv.
                   Ms. Deeksha Gaur, Adv.
                   Mr. Y K Prashad, Adv.
                   Mr. Bishan Dass, Adv.
                                      
                   Mr. Naresh K. Sharma, AOR
                   Mr. Gaurav Sharma, Adv.
                                      
                   Mr. Sanjeev Kaushik, Adv.
                   Mr. Shreyas Awasthi, Adv.
                   Ms. Astha Sharma, AOR
                                      
                   Mr. Pashupathi Nath Razdan, AOR
                   Ms. Maitreyee Jagat Joshi, Adv.
                   Mr. Astik Gupta, Adv.
                   Ms. Akanksha Tomar, Adv.
                   Ms. Priyanka, Adv.
                   Mr. Argha Roy, Adv.
                   Mr. Gaurav Kumar, Adv.
                   
                   Ms. Radhika Gautam, AOR
                   
                   Mr. Abhimanyu Tewari, AOR
                   Ms. Eliza Bar, Adv.
                                      
                   Dr. Manish Singhvi Senior Advocate, A.A.G.
                   Mr. Ketan Paul, AOR
                   Ms. Shubhi Pandey, Adv.
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                   Mr. Shuvodeep Roy, AOR
                   Mr. Kabir Shankar Bose, Adv.
                   Mr. Saurabh Tripathi, Adv.
                   Mr. Deepayan Dutta, Adv.
                   
                   Mr. Rauf Rahim, AOR

Mr. Ali Asghar Rahim, Adv.
                   
                   Ms. Enakshi Mukhopadhyay Siddhanta, AOR
                   Mr. Sovan Siddhanta, Adv.
                   Mr. Saravanan A., Adv.
                   Mr. S. Silambarasan, Adv.
                   Mr. Marikannan N., Adv.
                                      
                   Mr. Mahfooz Ahsan Nazki, AOR
                   Mr. Polanki Gowtham, Adv.
                   Ms. Rajeswari Mukherjee, Adv.
                   Mr. T Vijaya Bhaskar Reddy, Adv.
                   Mr. Kv Girish Chowdary, Adv.
                   Mr. Meeran Maqbool, Adv.
                   Ms. Archita Nigam, Adv.
                   Mr. V Ram Mohan Reddy, Adv.
                   
                   Ms. Pallavi Langar, AOR
                   
                   Dr. Monika Gusain, AOR
                   Mr. Hariom Yaduvanshi, Adv.
                   Ms. S. Harini, Adv.
                   
                   Mr. T.k. Nayak, Adv.
                   Ms. Marbiang Khongwir, Adv.
                   Ms. Olivia Bang, Adv.
                   Mr. Avijit Mani Tripathi, AOR

Mr. Upendra Mishra, Adv.
Mr. D. S. Negi, Adv.

                                      
                   Ms. Deepanwita Priyanka, Adv.
                   Ms. Swati Ghildiyal, AOR
                   Ms. Devyani Bhatt, Adv.
                   Ms. Srujana Suman Mund, Adv.
                   
                   Mr. Mukul Kumar, AOR
                   
                   Mr. Shrirang B. Varma, Adv.
                   Mr. Siddharth Dharmadhikari, Adv.
                   Mr. Aaditya Aniruddha Pande, AOR
                   Mr. Bharat Bagla, Adv.
                   Mr. Sourav Singh, Adv.
                   Mr. Aditya Krishna, Adv.
                   Ms. Raavi Sharma, Adv.
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                   Mr. Siddhesh Shirish Kotwal, AOR
                   Ms. Ana Upadhyay, Adv.
                   Ms. Manya Hasija, Adv.
                   Mr. Tejasvi Gupta, Adv.
                   Mr. Pawan Upadhyay, Adv.
                   Mr. T.illayarasu, Adv.
                   
                   Mr. K. Parameshwar, AOR
                   
                   Mr. V. N. Raghupathy, AOR
                   Mr. Manendra Pal Gupta, Adv.
                   Mr. Varun Varma, Adv.
                   Mr. M. Bangaraswamy, Adv.
                   Mr. Md. Apzal Ansari, Adv.
                   

Mr. Saurabh Mishra, AAG.
Mr. Mrinal Gopal Elker, AOR
Mr. Divyansh Singh, Adv.

                   
                   Ms. Susmita Lal, AOR
                   Mr. Kamakhya Srivastava, Adv.
                   Mr. Ashesh Lal, Adv.
                   Ms. Rachna  Lal, Adv.
                                      
                   Mr. Vivek Jain, D.A.G.
                   Mr. Ajay Pal, AOR
                   Mr. Mayank Dahiya, Adv.
                   Ms. Sugandh Rathor, Adv.
                                      
                   Mr. Debojit Borkakati, AOR
                                      
                   Mr. Sanjai Kumar Pathak, AOR
                   Mr. Arvind Kumar Tripathi, Adv.
                   Mrs. Shashi Pathak, Adv.
                   

Mr. Saket Singh, Adv.
Ms. Sangeeta Singh, Adv.

                   Mrs. Niranjana Singh, AOR
                   
                   Mr. Arjun Garg, AOR
                   Mr. Aakash Nandolia, Adv.
                   Ms. Sagun Srivastava, Adv.
                                      
                   Mr. Apoorv Kurup, AOR
                   Ms. Kirti Dadheech, Adv.
                   Ms. Aparna Arun, Adv.
                   Ms. Gauri Goburdhun, Adv.
                   Mr. Akhil Hasija, Adv.
                   Mr. Shivansh Dwivedi, Adv.
                                      
                   Mr. Raghvendra Kumar, AOR

7



MA No. 825/2023 in C.A. No. 9322/2022 etc.

                   Mr. Anand Kumar Dubey, Adv.
                   Mr. Devvrat Singh, Adv.
                   Mr. Kailas U More, Adv.
                   Mrs. Nirmala D. Borade, Adv.
                                      
                   Mr. Dhruv Tank, Adv.
                   Mr. Aniruddha Awalgaonkar, Adv.
                   Ms. Surbhi Kapoor, AOR

Mr. Balaram Nayak, Adv.
Mr. Animesh Dubey, Adv.

                   
          UPON hearing the counsel the Court made the following
                             O R D E R

We find that the Motor Vehicles Act has been amended

by the Central   legislation and Rules have also been  framed.

Thereafter,   due   to   nonimplementation   of   the   amended

provisions, directions have been issued  vide  order dated 15th

December,   2022,  in   the   case   of  Gohar   Mohammed  v.  Uttar

Pradesh   State   Road   Transport   Corporation   &   Others  (Civil

Appeal No. 9322 of 2022).

Now,   the  nonimplementation   of   the   provisions   of   the

Act,  Rules  and   the  directions   is  under   consideration   in   the

present applications.  

After taking suggestions, during hearing, from Mr. J. R.

Midha,   learned  Amicus   Curiae,   Ms.   Archana   Pathak   Dave,

learned   counsel   appearing   for   Union   of   India   and   General

Insurance Council(GIC), Mr. Abhishek Nanda, learned counsel
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appearing for Insurance Regulatory and Development Authority

(IRDA) and Mr. Gaurav Agarwal, learned counsel representing

the  National  Legal  Services  Authority   (NALSA),   it   is  directed

that a scheme be prepared under the aegis of NALSA and an

affidavit making suggestions on the implementation of the Act,

Rules, and the directions be produced before this Court on or

before the next date of listing.  

The   affidavit   be   filed   by   the   Secretary,   NALSA   after

consultation   with   learned  Amicus   Curiae,   the   State   Legal

Services Authorities, officers of the Central Government, GIC,

IRDA,  and if needed, the State officers.

The amount of Rs.2,30,000/(Rupees Two Lakhs Thirty

Thousand   only)   be   further   released   to   the   learned  Amicus

Curiae  who may share the same with other  Amicus  assisting

him.  The remaining fund position be put before this Court in

the office report on the next date of listing.

Relist the matter on 05th  January, 2024, at the end of

the Board. 

(NIDHI AHUJA)                (VIRENDER SINGH)
  AR-cum-PS                   BRANCH OFFICER
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